IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0,A.No,1651/97 ‘ Date of Order : 15,12.,97
BETWEEN :

G.Sreenivaéulu Reddy , .. dpplicant,

AND

The Secretary,

Union Public Service Commission,

Dolpur House, Shajahan Road,

New Delhi, : .« Respordent,

Counsel for the Applicant .. Pr,G.Dasaratharami Redi
Counsel for the Respondents : .. Mr.N,R.Devraj
CORAM:

HON'BLE SHRI R, ,RANGARAJAN : MSMBER (Amv_N.)

" X As per Hon'ble Shri R.Rangarajan, Member (Adm.) X

Mr.G.Dasaratharami Reddy, learned counsel for the
applicant and Mr,N.,R.Devraj, learmed standing counsel for

the respondents.

2. Admit. The applicant is an aspirant for the post of
Cameraman Gradé—II in Directorate General of Doordarshan,
M/0 Information and Broadcasting., The interviews for the
above pOS€f%S stated scheduled to be held from 16,12,97 to
26.12,97, The applicant submits that he has necessary
qualification as per the advertisement prescribed. Not
calling him for the interview is irregular and arbitrary

submits the learned counsel for the applicant,
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3. Z B shortlisting of the candidates has been done, by,
the respondents in this connection, Hence the following

inderim direction is passed i-

The applicant should be interviewed by the respondents

organisation in any day between 16,12,97 toc 26.,12,97 as per the
convenience of the respondents, If the ingsgfiews are postponed
beyond 26,12,97 the applicant may be called/later date also if
the re5pohden£s feel it is necessary to call him later. However

the results of the applicant should not be published until

( R .,RANGARAJAN )
Member (Admn, )

further orders in this OA,

Dﬁted : 15th December, 1997

(Dictated in Open Court ) %QYQS&f/ﬁTT/
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Cepy tm:

1« The Secretary, Union Public Service Commission,
Dholpur House, Shejahan Road, New Dslhi, -

2. Ons copy te Mr.G,Dasaratharami Reddy,Advocate,CAT,Hyderabad,
3. One cepy to Mr.N,R.Devraj, IddSr;CGSC.CAfnyderﬂbad,

4, One cepy te D.R(A),CAT,Hyderabad,
5. One duplicate cepy.
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